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Resources      Personnel      Working      in 

Visakhapatnam Steel Plant 

3944. DR. YELAMANCHILI SIVAJI: Will the 
Minister of STEEL be pleased to state: 

(a) whether it is a fact that Resource 

Personnel Working in Visakhapatnam Steel 

Plant were sent out arbitrarily on 8th August, 

1992 by old orders; and 

(b) if so, what are the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN DEV): (a) and (b) Visakhapatnam Steel 
Plant had engaged Resources Personnel through 
Shramik Vidyapeeth for conducting classes of 
Junior and Senior Trainees in Hindi, English, 
Social Studies and Science and the plant had been 
making payments to Shramik Vidyapeeth for the 
services rendered by these resource persons. The 
Shramik Vidyapeeth was informed in June, 
1992 that Visakhapatnam Steel Plant would 
not require the services of the resource persons 
beyond 17th July, 1992. On a request of the 
Driector, Shramik Vidyapeeth, Visakhapatnam 
Steel Plant agreed to retain the resource persons for 
a further period of 3 months. However, when the 
Shramik Vidyapeeth was asked to raise necessary 
bills towards the services of the resource persons, 
the Director, Shramik Vidyapeeth informed 
Visakhapatnam Steel Plant in September, 1992 that 
the resoruce persons were not engaged by the 
Shramik Vidyapeeth beyond 17th July, 1992. 
Accordingly, the resource persons were verbally 
informed of the decision of the Shramik 
Vidyapeeth and their engagement was discontinued 
after 16th September, 1992. VSP has remitted the 
required amount towards payment for the 
services rendered by resource persons in VSP for 
the period from 18th July, 1992 to 16th 
September, 1992 to the Shramik Vidyapeeth, 
who, however, refused to accept the payment. 

Foreign Projects Bagged by SAIL 

3946. SHRI SURESH KALMADI: Will the 
Minister of STEEL be pleased to state: 

(a) whether it is a fact that the Steel 

Authority of India Plans to go global with 

its expertise and has bagged projects 

abroad to fetch foreign exchange worth 

millions of Rupees; and 

(b) if so, what are the details of the 

projects bagged? 

THE MINISTER. OF STATE OF THE 

MINISTRY OF STEEL (SHRI SANTOSH 

MOHAN DEV): (a) Yes, Sir. 
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(b) SAIL is expanding and diversifying its 
activities in the International market by 
capitalising on its special technical and 
professional expertise, based on over 30 years 
of experience in the field of iron and steel 
making. With this in view, exports of Projects 
and Services in the following areas have been 
envisaged: 

— Projects and Engineering Services 

— Technical and management Services 

— Technology and know-how Services 

— Human Resource Development. 

Recently an agreement was signed for a 
project for rehabilitation of a steel making 
unit in Manila, Philippines. 

Retrenchment in HSCL 

3947. SHRI SUNIL BASU RAY: Will the 
Minister of STEEL be pleased to state: 

(a) whether Government are aware of the 
possibility of massive retrenchment by 
Hindustan Steel Works Construction Limited; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SANTOSH 
MOHAN DEV): (a) No, Sir. 

(b) Does not arise. 

 

 


